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*NOTE—There is no roserviation lor Schodukd CasU-s/Seludultd Tribes candidates for pi.o 
motion to Section Officer's Gnidj made from the Length of Serivie Quota, aspromotii n* are rrede 
on morit basis. However, they arc given certain concessions as laid down in Ministry of Home Affairs' 
O..M. No. 1/12/67-Est. (C) dakd 11-7-1968. 

Schemes for  Generating Employment  for 
Educated young man in Delhi 

535. SHRI KHURSHED ALAM KHAN: 
Will the Minister of PLANNING be pleased to 
state: 

(a) whether it is a fact that an approximate 
amount of Rs. 2.30 crores was spent by Delhi 
Administration on schemes for employment 
for the educated young men during the 
financial year  1973-74; 

(b) if so, the number of educated young 
men got employment under these schemes and 
what other benefits are likely to flow from the 
expenditure;  and 

(c) whether any of the employed persons 
have left their job and if so their number and 
for what reasons? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MOHAN 
DHARIA): (a) An amount of Rs. 259.19 lakhs 
was utilized by Delhi Administration on 
special schemes for employment of educated 
unemployed persons during the financial year 
1973-74. 

(b) As a result of implementation of these  
schemes,  1,399  persons  have    been 

employed on regular basis and in addition 
1,300 persons have been trained. Employment 
potential for 9,482 persons is expected to be 
created with the completion of industrial  
sheds  under construction. 

(c) The exact number of persons who left 
their jobs is not readily available though the 
number is not likely to be high. Some 
stipendaries under the scheme of Subsidised 
employment and of Public Works Department 
have either resigned or left jobs for setting up 
their own units or for taking chances for other 
jobs. 

Memorial  for those  who  fell Martyrs  in 
1857 

536. SHRI M. P. VARMA: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether Government have formulated 
any proposal to raise memorial in the memory 
of those who fell martyrs In 1857 
independence movement; 

(b) if so, what are the details thereof; 

(c) what are the details of memorials raised 
so far under the scheme; 

 


